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Building hired by Indian Airlines 

169. SHRI E. R. KRISHNAN: 
SHRI M. KADERSHAH: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state: 

(a) the number of buildings hired 
by the Indian Airlines for their city 
offices in Metropolitan cities; and 

(b) the rent paid therefor annual- 
ly? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI PURU- 
SHOTTAM KAUSHIK): (a) Build- 
ings have been hired by Indian Air- 
lines in the following metropolitan 
cities: 

 
Gold Found at Tiruchirapalli 

170. SHRI E. R. KRISHNAN: 
SHRI M. KADERSHAH; 

Will the Minister of FINANCE be 
pleased  to  state: 

(a) the particulars of the gold 
found at the hermitage of a Muslim 
at Meivazhichalai near Tiruchirapalli 
in Tamil Nadu; 

(b) the quantity of gold excavated 
so far; 

(c) the estimated quantum of gold 
lying buried and the time by when 
the entire quantity is likely to be 
taken out; and 

(d) the specific uses to which the 
gold obtained so far has been put and 
the plans for the utilisation of the 
remaining gold? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI SATISH AGARWAL): (a) 
and (b) The particulars of gold found 
and excavated at the hermitage at 
Meivazhichalai are as follows: 

 
(c) There is nothing to indicate 

any more gold is lying still buried, as 
efforts to probe and excavate the 
hermitage campus were abandoned 
only when no gold was found. 

(d) The cases are in the process of 
adjudication. The question of dis- 
posal of seized goods arises only after 
adjudication/appeal/revision applica- 
tion/prosecution  proceedings,  if any. 

Surrender  of  the  largest  number  of 
currency notes consequent on 

demonetisation 

171. SHRI E. R. KRISHNAN: 
SHRI M. KADERSHAH: 

Will the Minister of FINANCE be 
pleased to  state; 

(a) the names of the first ten 
persons who have surrendered the 
largest number of high denomination 
currency notes consequent on the last 
demonetisation, and the value there- 
of; 

(b) the total value of demonetised 
currency notes received by Govern- 
ment and tne amount repaid so far; 

(c) the number and value of 
currency notes involved in cases of 
suspicious declarations; and 

(d) the specific action taken in 
respect of suspicious declarations? 
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THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI     ZULFIQUARULLAH):      (a) 
A statement showing the names of 
the first 10 persons who have sur- 
rendered the largest number of high 
denomination currency notes to the 
Reserve Bank of India consequent on 
the last demonetisation and the value 
thereof is enclosed. Information in 
regard to amounts surrendered at 
the offices of the State Bank of India 
and other public sector banks notified 
for this purpose is not available. 

(b)   The  required   information    is 
given  follow: 

 

These figures are however, provi- 
sional. 

(c) and (d) Enquiries made so far 
by the Income-tax authorities indi- 
cate that in respect of 900 declara- 
tions of the value of Rs, 2 crores, the 
source of amount tendered is not fully 
and satisfactorily explained. Exact 
amount of concealed income in these 
cases will be known only after com- 
pletion of the relevant assessments. 
Penal proceedings will be initiated, 
wherever warranted. Income-tax 
authorities have been advised to deal 
with these cases expeditiously. 

Export of Engineering Goods 

172. SHRI BIPINPAL DAS: Will 
the Minister of COMMERCE, CIVIL 
SUPPLIES AND COOPERATION b« 
pleased to state; 

(a) whether it is a fact that the 
export of engineering goods from 
India has very gloomy prospects for 
the current year; and 

(b) if so, what are the reasons 
therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
CIVIL SUPPLIES AND COOPERA- 
TION (SHRI ARIF BEG): (a) and 
(b) No, Sir. For the year 1978-79 a 
target of Rs. 720 crores has been 
fixed for export of engineerng goods 
against the estimated performance of 


